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1 2 3 4 5

33. Tripura 112.18 05.87 06.97

34. Uttar Pradesh 2099.58 1117.72 357.04

35. Uttarakhand 208.25 408.65 586.11

36. West Bengal 216.19 3741.31 1400.75
TotaL 13555.00 20407.579 12922.69

Source: NHM State Program Implementation Plan (PIP)
Free treatment for EWS people in private hospitals

2647. SHRIMATI NAZNIN FARUQUE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Economically Weaker Sections (EWS) poor patients are being
allowed free treatment in private hospitals who were allotted land by Government
in the country, especially in National Capital Territory of Delhi;

(b) if so, the details thereof;

(c) whether any cases have come to notice regarding not providing this facility
by hospitals;

(d) if so, the details thereof, and

(e) the steps being taken by the Directorate General of Health Services (DGHS)
in this regard ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) Yes. Patients belonging to the economically weaker

sections are being provided free treatment at identified private hospitals.

The Government of National Capital Territory (GNCT) of Delhi has informed that
in 2013-14, 34,725 indoor and 1,05,086 outdoor patients belonging to the EWS were
provided free treatment at identified private hospitals and in first half of 2014-15,
17,374 indoor and 4,91,523 outdoor patients belonging to EWS have been provided
free treatment in identified private hospitals, NCT of Delhi.

So far as three Central Government Hospitals in Delhi viz. Safdarjung Hospital,
Dr. RML Hospital and Lady Hardinge Medical College and associated Hospitals are
concerned, patients of EWS category are referred to designated private hospitals in
Delhi as and when required.
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(¢) and (d) The Government of NCT of Delhi has informed that during this
year, the Directorate of Health Services has received 53 complaints regarding denial
of free treatment by the identified private hospitals and 63 miscellaneous complaints
and they have been duly addressed. Mool Chand Khairati Ram Hospital, St. Stephen’s
Hospital, Sitaram Bhartia Institute of Science and Research and Rockland Hospital
have been exempted from providing free treatment by the Division Bench of Hon’ble
High Court of Delhi vide judgement dated 28.04.2014 in WPC No. 1478/2012 and
other connected matters.

Further, Rajiv Gandhi Cancer Institute and Research Centre and Dr. B.L. Kapur
Memorial Hospital are claiming to be similarly situated to the aforementioned four
hospitals and also not providing free treatment.

(¢) In the three Central Government Hospitals sign boards are placed at strategic
points in the hospital informing the general public about the provision of referral of
EWS category patients to the designated private hospitals for free treatment. Also
all the head of the departments and doctors working in emergency department are
sensitized on this issue and have been advised to refer the patients of EWS category
to the designated private hospitals as and when required with prior consultation with
the authorities of that particular hospital.

The Government of NCT of Delhi has informed that they have taken the
following actions to ensure proper implementation of the directions of the Hon’ble
High Court in this regard:

e Monthly/quarterly reports have been sent to the land allotting agencies
regarding free treatment achievement of the identified private hospitals and
take appropriate action against the defaulter hospitals.

o Constituted a Monitoring Committee to monitor the provisions for treatment
in the identified private hospitals to economically weaker sections.

e (Created a webpage for monitoring free treatment to EWS category in
identified private hospitals.

e Appointed Government Nodal Officers for verifying the status of patients
admitted by the identified hospitals.

o Help desk/Special Referral Centers have been established.

e Patients Welfare Officers were appointed in Government hospitals for
facilitating referral of EWS patients.

e Facility of online booking of free bed has been started w.e.f 07.06.2014.
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Encouraging public participation through workshop, Portal and advertisement
in print and electronic media.

Letter was issued to Delhi Development Authority (DDA) for cancelling the
lease deed of Shanti Mukund Hospital. Letters were also issued to DDA
and to Delhi Urban Shelter Improvement Board to cancel the lease deed of
18 sociecties and 01 society respectively, which have neither constructed nor
are running functional hospitals on the allotted land.

Availability of vaccines at affordable cost

2648. SHRI P. RAJEEVE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a)

whether Government has taken any steps to increase the availability of

vaccines at affordable cost; and

(b)

if so, the details thereof ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA) : (a) and (b) The Government regularly reviews the availability
and affordability of vaccines. A series of measures have been taken by the Government

to improve the availability of vaccines. This includes:

@

(i)

Establishment of Integrated Vaccine Complex, Chengalpattu, Tamil Nadu as a
subsidiary of HLL Lifecare Ltd., a Central Public Sector Enterprises, which
will produce Pentavalent Vaccine, Hepatitis B, Hib, Measles, Anti Rabies,
BCG and Japanese Encephalitis Vaccines;

Upgradation and setting up of new Good Manufacturing Practices (cGMP)
compliant facilities for increasing the Vaccine production at Pasteur Institute
of India, Coonoor, Central Research Institute, Kasauli and BCG Vaccine
Laboratory, Guindy.

Action against adulterators of milk

2649. SHRI RITABRATA BANERJEE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@
(b)
©
(d)

whether it is a fact that adulteration of milk is increasing in the country;
if so, the number of such cases which have been detected;
what are the agents with which milk is being adulterated; and

whether any actions have been taken against the people involved in such

adulteration ?



